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BEFORE THE NATIONAL GREEN TRIBUNAL
AT EASTERN ZONE BENCH, KOLKATA

Original Application No.94/2020/1-7._

S.D.Loda e Applicant

Versus

Union of India and others ~ ....oovvvves Respondents

Affidavit on behalf of Arunachal Pradesh State Pollution Control Board (Respondent No.
4) in reply to rejoinder dated 02.12.2021 filed by the applicant.

1. 1, Smt. Koj Rinya, IFS, daughter of Shri Koj Tajang, aged about 40 years working as
Member Secretary, Arunachal Pradesh State Pollution Control Board (APSPCB), Govt. of
Arunachal Pradesh, Naharlagun. That, I am the Member Secretary of APSPCB (Respondent
No. 4) and | am aware of the fact and circumstances of the above case and-hence I am
authorized and competent to swear to the contents of this affidavit.

2. That, I have gone through the rejoinder dated 02.12.2021 filed by the applicant and have
understood the contents therein. Further it is stated that I have gone through the relevant
files and records.

3. That, the present Original Application No. 94/2021/EZ related to the matter regarding the
steps taken for prevention of River Water Pollution of Senki, Pachin and Dikrong river.

4. Preliminary Submissions:

That, the present Original Application No. 94/2021/EZ is related to the river water pollution
of the Itanagar Capital Region, Arunachal Pradesh.

Reply on Merits:

Para No. 1 : This para is not related to the answering respondent, hence no
comments.

Para No. 2 : This para is not related to the answering respondent, hence no
comments.

Para No. 3 : This para is not related to the answering respondent, hence no
comments.

Para No. 3 (i) : This para is not related to the answering respondent, hence no
comments.

—

ParaNo.3 (i)a : This para is not related to the answering respondent, hence no

comments.
ParaNo.3 ()b : This para is not related to the answering respondent, hence no
comments.
“Wlagistrate .
L\, & \. Naharlagun ws%:w
Arunachal Pradesh N:hpaflaoun
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This para is not related to the answering respondent, hence no

comments.
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This para is not related to the answering respondent, hence no
comments.
This para is not related to the answering respondent, hence no
comments.
This para is not related to the answering respondent, hence no

comments.

(i) It is to submit that as per the direction of the Hon’ble
National Green Tribunal, Principal Bench, New Delhi, the
APSPCB has issued showcause notice to 54 (fifty four)
units for operating without ETP/STP, *

True copy of the Showcause issued to one of the

units (as sample reference) is enclosed as

Annexure - 1.

True copy of the list of units to which showcause

issued is enclosed as Annexure - 2 (Hotels),

\
<trate
.\V% ag\S“'a -~ Secr °u'-'
un . ber
cap'\\*a\.'- Nanat i APSPCB
pqunacha! P2 Nenariagtn
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Annexure - 3 (Automobile Workshops/ Garages)

and Annexure- 4 (Health Care Facilities).

(i) In compliance with the showcause notice issued by

APSPCB, ETP/STP has been installed by 7 (seven) units.

The list of the units are as below:

SI. | Name of the unit Address

No.

1. | RK Mission Hospital Itangar

2. | Devyani International | Itangar
(KFC)

3. | Devyani International | Naharlagun
(KFC)

4. | Hotel Tosum Naharlagun

5. | Hotel Arun Subansiri Itanagar

6. | Iconic Automobile | Naharlagun
(Automobile Servicing
Station)

7. | Camdir Toyota | Naharlagun
(Automobile Servicing
Station)

True copy of the supporting documents enclosed as

Annexures - 5,6, 7,8,9,

10 & 11.

(iii)  Direction was issued to 32 (thirty two) units [25 (twenty

five) hotels and 7 (seven) automobile workshops/garages]

located within the Itanagar- Naharlagun capital region to

deposit Environmental Compensation Charges (ECC) for

failure to install Effluent Treatment Plant / Sewage

Treatment Plant in their respective units.

True copy of the Direction issued for deposition of

ECC to one of the units

(as sample reference) is

enclosed as enclosed as Annexure - 12,

True copy of the list of units to which Directions

issued is enclosed as Annexure = 13 and 14.
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(iv)  In compliance to the direction of APSPCB, 17 (seventeen)

nos. of units have deposited the ECC. The list of the units

and amount deposited are as below:

SI. | Name of the unit | Address EC  deposited
No. (Rs.)
1. | Hotel PYBSS Itanagar 43,750/-

2. | Hotel Dawnland | Itanagar 43,750/-
3. | Hotel Pine Ridge | Itanagar 26,250/-
4, | Hotel Blue Pine | Itanagar 43,750/-
5. | Hotel Arun | [tanagar 26,250/-
Subansiri
6. | Hotel Todo [tanagar 43,750/-
7. | Hotel Tosum Naharlagun | 26,250/-
8. | Hotel River View | Naharlagun | 26,250/-
9. | Hotel Rising Sun | Naharlagun | 47,750/-
10. | Hotel Nemko Naharlagun | 43750/-
11. | 3D Hotel [tanagar 26250/-
12 | Hotel Toya Naharlagun | 26250/-

13 | Tsangfo Hotel Itanagar 43750/-
14 | Hotel Greenland, | Itanagar 26250/-
15 | Ato Ayo Hotel Itanagar 26250/-

16 | Hotel Achi Ama | Naharlagun | 26250/-

17 | Neni Hyundai | Itanagar 43,750/-
(Automobile

Servicing station)

Total Rupees | 5,90,250/-

True copy of the money receipts is enclosed as
Annexures - 15, 16, 17, 18, 19, 20, 21, 22, 23, 24,
25, 26,27, 28, 29, 30 and 31.

(v)  The remaining units have not depbsited ECC and failed to
comply. Therefore, APSPCB has initiated action against the
non-complying units for filing a case before the Hon’ble
Chief Judicial Magistrate, Yupia, District Papum Pare,
Arunachal Pradesh under section 49 of Water (Prevention &
Control of Pollution) Act, 1974 and section 43 of Air
(Prevention & Control of Pollution) Act, 1981 read with
section 190 of Criminal Procedure Code, Act, 1973,

-~

Vo Magistra'e

a1 Nanan@8Us ~ Member
Gaptel pradesh +. APSPTB
parunach Nahariagun
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True copy of the letter enclosed as Annexure- 32.

Para No. 13 This para is not related to the answering respondent, hence no

comments.

Para No. 14 This para is not related to the answering respondent, hence no

comments.

That, the statement made in foregoing paragraphs are true to my knowledge and Annexures are
true copy of its original.

Notary

Member S ry
Arunachal Pradesh State Pollution Control Board
Naharlagun

sacretary
e psrce
\_ Naharlagun

|
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No APSPCB-390/201 1/Notice/ Date Jr 0772021y "‘\\' -
1 (a4
[ - _/' //
. _ [V
Sub:- Show Cause Notice for non-compliance of conditions given under ,

consent order.

WHEREAS, you have established and operating a hotel unit, automobile

service centre, hospital, blending (IMFL) etc in the name and style of )
Mis. ... 52«%%%% ......... ......located at../ﬁ)ﬂ(j\ML[ m// 1e
which is categorised under red/orange/green category as per schedule-VIIl of ,{)’
Arunachal Pradesh Water (Prevention & Control of Pollution) (Amendment)

Rules, 2020.

our industry/unit that

AND WHEREAS, it is observed during inspection of y
/ Sewage Treatment

you have not installed the Effluent Treatment Plant (ETP)
Plant (STP) for treatment of wastewater generated from the unit.

NOW THEREFORE, considering the above facts and in exercise of the
powers conferred under Section 33A of the Water (Prevention and Control of
Pollution) Act, 1974, the show cause notice is hereby served upon you to
respond within 7 (seven) days from date of issue of this notice, as to why legal
action should not be initiated against your unit as per the provision of the Acts,
which may include cancellation of the consent orderfauthorization/imposition
of Environmental Compensation and suspension/closure of industry.

Sd/-

(Koj Rinya, IFS)
Member Secretary

/}/\%} A R AEGAA’,/P : .A P.. ReAd 2 s ,
T Cal \ District Papum Par€, A.r. ‘ a)
V . . T
/af \ w./ﬁﬂ/cﬂ”
(N. Meji, Scientist 'B') o
APSPCB, Naharlagun \\5\-“"’@\\@\“

' et
i . . - ‘:Q\e “&\“\\ \\\
Paryavaran Bhawan, Papu Hill, Yupia Road, Naharlagun - 791110 S )
Email : arunachalspcb@gmail.com, Website : www.apspeb.org.in “q\‘ Wt

s h

Member Secretary
‘ APSPCB
Neharlagun

District
A.P)
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Show cause notice issued to the Hotels operating without Sewage Treatment Plant A
(STP) /E(fluent Treatment Plant (ETP) 'V 4
SL No. | Name & Address of the unit Type of unit Remarks '
1. | M/s Hotel Donyi Polo Ashoka Hotel |
C-Sector Itanagar ’
2. | M/sHotel PYBSS ~ | Hotel |
‘, D-Sector Itanagar J
! 3. | M/s Hotel Down land Hotel ‘
' | Akashdep, Itanagar ~ :
4. | M/sHotel Pine Bridge ~| Hotel ‘
‘ ___| Ganga, Itanagar_ ] -
E 5. M/s Hotel Greenland Q—‘N [ Hotel
| Ganga, Itanagar B S -
" 6. | M/sHotel Blue Pine " [Hotel
L | Ganga, Itanagar ) . _ S
‘ 7. M/s Ato Ayo Hotel | Hotel
— Ganga, Itanagar e
8. M/s Hotel Trenzed (Cygnett Inn) Hotel
I Vivek Vihar, Itanagar ) R
9. M/s S.C. Continental Hotel
- Vivek Vihar, Itanagar I I I
10. | M/s 3 D Hotel Hotel
| Chandranagar, Itanagar I I
11. | M/s Tsangpo Hotel Hotel
VIP road, Itanagar I S —
‘ 12. | M/s Hotel Arun Subansiri Hotel
L— ) Zero point, Itanagar o o
l 13. | M/s Hotel Todo Hotel
Mithun Gate, Itanagar
[ 14. | M/s Hotel Benjamin Hotel
Papunallah, Naharlagun
15. | M/s Hotel Tosum Hotel
A-Sector Naharlagun
16. | M/s Hotel Barapani Hotel
Barapani Naharlagun
17. | M/s Hotel Rising Sun Hotel
Barapani Naharlagun
[T 18. | M/s Hotel River View Inn Hotel
; Barapani Naharlagun -
77 19. | M/s Hotel Rajhans Hotel
| Naharlagun
20. | M/s Hotel Nemko Hotel
! Naharlagun
r’-z‘l__——M/s Hotel Achi Ama Hotel -
| Naharlagun
T 722. | M/s Hotel Arunachal Hotel
Naharlagun
™23, | M/s Hotel Alena Hotel
L Naharlagun
T 24, | M/s Hotel Toya Hotel B
? Naharlagun v
[~ 725. | M/s Hotel Chandini Hotel - ,
| Naharlagun |
\"\G“\ P? “\ag\)
‘ = ne®
et
AR
e ?b‘-\-\%\‘\\ (K a, IFS)
k\"\\“\ ’ istrict Member Secretary
APSPCB, Naharlagun
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‘ Show cause notice issued to the Automobile workshops/Garages operating without

Effluent Treatment Plant (ETP)/ Sewage Treatment Plant (STP) 7o ]
' . : , , [ 71
| SI. No. | Name & Address of the unit T)])L of unit ! Remarks \‘ -
s | \ Y
) - . I e
| . M/s Neni Hyundai, ~ | Automobile
- — Chandranagar, Itanagar workshop o B
2. | MI/s Neni Hyundai, Automobile
_ | Lekhi village, Nirjuli workshop B
3. M/s Bushi Yada Motors Automobile
Lf | Naharlagun workshop
* 4, M/s Hibro Automaobiles | Automobile
!r~ | D-Sector Itanagar < workshop I
‘ S. M/s Usha Automobiles | Automobiles
S D-Sector Itanagar workshop o
[ 6. M/s DY Motors Automobile
\ Modal village, Naharlagun workshop I R
| 7. | M/s Sango Service Centre Automobile
3 Lekhi village, Nirjuli workshop L
8. M/s Maha Laxmi Restaurant Hotel
Naharlagun o
9. M/s Yeli Honda Automobile (Scotty)
Model village, Naharlagun workshop
10. | M/s Brothers Enterprise (Hero) Bike Automobile (Scotty)
Naharlagun workshop _l
11. | M/s Vasundra Tata Workshop Automobile *
o Lekhi village, Naharlagun workshop -
12. | M/s Valcho Motors Automobile
Lekhi village, Nirjuli workshop ,
" 13. | M/s J.H. Automobile Automobile \
Lekhi village, Nirjuli workshop
14. | M/s Apang Rate Automobiles (ITA Ford) Automobile \
Modal village Naharlagun workshop
™ 15, | M/s K-Square Motors Pvt. Ltd. Automobile |
Naharlagun workshop \
16. | M/s K-Square Automobile Automobile \ \
Lekhi village, Nirjuli workshop |
"~ 17. | MJs Royal Enfield Automobile (Bike) \
! Naharlagun workshop
T 18. | M/s Maya Motors workshop Automobile \
| Lower Niti Vihar, [tanagar workshop T
,r——_r M/s E & K Restaurant Restaurant \
{ Naharlagun and Itanagar
720, | M/s Kia Motors Automobile \
| Lekhi village, Nirjuli workshop ‘
21. | M/s Iconic Automobile Service Centre Automobile ?
. Lekhi village, Nirjuli workshop
22. | M/s Him Yamaha Automabile (Scotty)
| Pappu Nallah, Naharlagun workshop

\ /{’ (Koj
A Membe
N ¢ APSPCB, Naharlagun
e o
A (g s
A + T e
/  o . 20 -
W IRGETEN ) !
paby
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Show cause notice issued to the Hospital operating without | tfluence Treatment A
Plant (I TP) Sewage Treatment Plant(STP) e
SL N0, Name & Address of the unit Type of unit Remarks
1. Heema Hospital, " Medical
, Bank Tinali, ltanagar ]
d. Niba Hospita! Medical
_ Papunaliah, Naharlagun )
3 Emmanuel BTM Hospital Medical
Papunallah, Naharlagun
4. Samaritan Hormin Hospital [ Medical
- Naharlagun ; )
S. Tago Memorial Institute of Health Medical
; Science and Hospital, Nirjuli I |
6. Tomo Riba Institute of Health & Medical

Medical Science, (TRIHMS) Naharlagun |

L } "
(Koj R&g}FS)

Member Secretary
APSPCB, Naharlagun

/ ] . + SoeofMwly
i > ‘ r - ‘-.L.k i, E ‘::: - B
B  rianariagun
— c,‘('ﬁ(?t\eg‘\of\ \ Nc‘.l\ r’ag

RGP
Lt al C‘f \'..\Q\\“
Rt
v

Eﬁxecutiv» Magistrate

Fapum Pare District
Yupia (A.P)
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‘ Ramakrishna /\V’.,\'\w\
. . ’)\
Mission ~
Hospital

A branch of Ramakrishna Mission. P.O. Belur Math, Dt. Howrah, West Bengal - 711202

4H-7/ 6364

June 29, 2021

The Member Secretary
Arunachal Pradesh State Pollution Control Beard

Govt. of Arunachal Pradesh
Department of Environment & Forests
Paryavaran Bhawan, Yupia Road
Naharlagun

Ref: 1) Your lefter no. APSPCB-390/2011/Notice, dated 19/04/2021.

Sub: Show Cause notice for non-compliance of conditions given under authorization and
Air & Water Acts.

Madam,

With reference to the letter mentioned above regarding non-compliance of
condition given under authorization and Air & Water Acts.

We have already installed 100 KLD Sewage cum ETP plant in the month of April
2021 and its functional.

We are sorry for the delay in responding the compliance. Since ours is a hospital
and due to surge of Covid-19, we are highly occupied with the emergencies

related to Covid-19.

This is for fav or of your kind information and necessary action.

Thanking you,

Yours faithfully,
(Uit =

Swami Vishweshananda

Secretary d (o

Executi gistrate
papum Pare District

P.O. R.K. Mission, Itanagar — 791113, Arunachal Pradesh
Ph. Hospital: 0360-2300263, Office: 9436631237, 2300761

E-Mail: rkmitanagar(c gimail.com. itanagar(@rkmm.org
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Helipad Road, “A”-Sector

Nahariagun-791110, District Papum Pare

Arunachal Pradesh

2\

A PP

To
The Member Secretary,

/" Arunachal Pradesh State
Paryavaran Bhawan, Yupia Road,
Naharlagun — 791 110.

ke

Dated Naharlagun the 22nd July, 2021,

Pollution Control Board,

Subject: - Installation of STP/ETP in Hotel Tosum.

Ref.:-.Yr. notice no. APSPCB - 390/2011/ Notice dated 19th April 2021.

Sir/Madam,

~ Ininviting your kind attention to the
kind information that KFC, Naharlagun is
A- Sector, Naharlagun. They have their own setup

building of Hotel Tosum.

Moreover, the hotel is under complete renovation, the completion of which would take
years. Hence, an official agreement has been drawn on 22 July

some time, say about 2(two)
2021 with the Manager, KFC to use their

subject and reference as mentioned above, it is for your
located within the building premise of Hote! Tosum at
of installed STP/ETP at basement of the

STP/ETP for treating the effluent generated by my hotel.

This is for your kind information and necessary action please.

Encl.:- As stated above

U

. ’ 3@“
Yours faithfud 150"

T\
A
(Taba Tolu) Proprietor

Hotel Tosum, A Sector,
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g’gﬁ TOYOTA CAMDIR TOYOTA

Cc

Lekhi Village, NH4}5: Naharlagun, Papum Pare District, Arunachal Pradesh-791110

;MDIR’S MOTORS LLP Ph: +91 8134876384 | www.camdirtoyota.co.in

The Member Secretary

APSPCB, Naharlagun

Arunachal Pradesh

Dated: 04" Aug'21

Sub: Letter regarding Show Cause Notice NO. APSPCB-390/2011/Notice/
Respected Sir,

As our establishment is an authorized Toyota Automobile Service Centre and Toyota always comply
with Environmental Laws & very strict regarding Wastewater Management. For the treatment of
wastewater, we at Camdir Toyota have installed Effluent Treatment Plant (ETP) before the opening
of the dealership i.e. on 20" June’19.

Here, we have attached the photos & invoice of the Effluent Treatment Plant (ETP) for your
information.

Kindly, acknowledge the tetter.

Thanking You
Regards
"_'__‘ s O/{ 9
- bl 3590 N\emb%‘s
) A gu\'\
&
) s< c
Ve (AN
ﬁ‘iec?;““ Paiz:Pw
paP upi®
S
LLP NO. AAL-7580 GST No: 12AANFC2058B1Z0 PAN No: AANFC2058B
: : . <v, TOYOTA
*  For Service Appointment Call : +91 9862378407 (@] SERVICE
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Mahindra

. |
Rise. |
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\
. 2022
ICONIC/02/2014 15/APSpCR /o) Date: 25.04.4
To,
The Member Secretary
Arunachal Pradesh State Pollutian Contral Boarg
Department ot anir'onnwnt and Forest
Government of Arunachal Pradesh
Naharlagun
Sub: - Consent letter for renewing of remaining 2 (Two) years,
Inreference to your letter no APSPCB~884/2012/IA/3744-48 We would further like to inform you
that we have Successfully installeq Effluent Treatment Plant Inaur unit as per instruction received in
Your previous letter,
So, kindly fequest you to renew the Pollution Certificate at the earliest.
This is for your favor and necessary action please.
Thanking you and looking forward to your co-operation.
. Qd |
L}
\\
otaty A
et spCIB Beneral Ména}é&
s un o\ ‘
" ”“am aic aut @siles "
Vi
SHOWROOM 8447707074 SERVICE i &Uﬁ&? aharllagar}m 90308
Badenggun Pemghe Towmay Bosmany Nehartupem Py Comemy
AT Lt Vinge Mo MAL Petrok Divpns L2 M Merve uri T Caners Bany P ATL Peioun Bhey MK - 418, Lot Vege 1 NS, 00U Perat g N1 - 618, Kanaling
-h-h.'mm ,m.n_—-..rmu T, Rotng . Tarire l Pmdere Wartet . Togie Po - rovany Mot To 18T . pyiqeg Pesighe . rovyeg ' ......-..._.—...n-.

A
%)
Execuqzl\e Magistrate

n
ital; Naharlagu
i?gnaéhal Pradesh

gl |
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ORDER

PIPOSTHTON OF ENVTRONMENT AL COMPENSATION CHIARGE AGAINST

INDUSIRIFS UNTES FORNTOUATION OF ENVIRONMEN TAL NORMS

WHEREAS s obligatory an the part ol industries o install Ffuent Trestment Pt (011)

o comphwitly (e efMuent discharge standards as notified under the Foviranment (Protection)
o ACLI9RO and the Rules Tramed there under and also o meet the cansent conditions granted by
State Pollution Conteal Boards (SPCRs)Pollution Contral Commitices (PCCs)
,
AND WIHEREAS, i comphiance of Hon'ble National Green Tribunal (NG 1), Pancipal Beneh
order dated 19022019 passed i O.A. No 5932017 1n the matler of Paryavaran Suriksha Samiti
& AN Versus Unjon of India and olhers, whereby  State Pollution Control - Boards
(SPCBMYRallution Contial Commtiees (PCCs) were directed 1o ensure remedial action sainst

hon-comphant indusines nol having ETPs or operting without consent o1 in vielation of consent
ordery

AND WHEREAS, Atunachal Pradesh State Pollution Control Board (hereinafter (o be relerred (o

as the Board) vide office order n0. APSPCE-1252020/ECC/NNGT/S5089-5126 dated 1502 2021
has adopied the Environment Compensation (EC) regime approved by the Hon'ble National Green

Tribunal (NGT) for assessing and imposing of EC charges from the industrial units polluung and
violating envirowmental norms, ps given helow :

EC=PIXNxRxSxIE

PI - Pallution Index of Industrial unit (80 for Red, 50 for Orange and 30 for Green)
N <= Number of days of violation

R = Rupees is taken as 250 for EC

S = Factor for seale of operation (0.5 for micro, 1.0 for small and 1.5 for large)
LF¥ - Location [actor is taken as 1.0

AND WHEREAS, u team of officials of the Board during inspecion
hotels/restaurants in the ltanagar Capital Region (ICR) 0 install EfMlue
(ETP)/Sewage Treatment Plant (STP) for control of water pollution v

1ssued natice 1o
Nt Treaiment Plant

: ide No  APSPCB-
1907201 1/NOTICE dated 19%10 21* April, 2021
AND WHEREAS, M/s Hotel Pine Ridge failed 1o comply with the environmental nomis by not
installing ETP/STP till date.
—-—.—'ﬂ"‘__-—["i

varyavaran Bhawpn, Papu Hill, Yupia Roadmw
Contact: www.apspeb.nel, arunachqupcb@gmn“.CO,n

Mernire! el Y
l\}"fxp ~ ‘,‘
-!al‘—v‘],lﬂql)..
. 4 Scanned by CamScanner
_E¥ecutive Madistrate
.-~ Papum Pare District
-7 g Yupia (AP}
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. Jime Cronverment ol Novoe bl Pradesh
N ’ B ARUNACTIAY PRADESIENTATLY, FOLLUTION CONTROL BOARD

o
N1 72 Depurtment ol s ionnsent & Taresty (7

Naharlagan

BN

NOW THEREFORE i exercive of pawers cnlerred under section YWA ) ol Water (revention
und Convol ) Polliiany Agy, 1974,

Environmental Compensution Charge sunounting o Ky
) AR
SIS0

CRupees twenty siy thousund

wo handrved 1ifty anly) is herehy imposed aganst M/
Hotel Mine

Seven (7) days we 101.07.2021 (0 07,07.2021 (alter lapse
and with due consideration (o the pandemic situation).

Rudge tar viataton period of
ol mntice perind

The unit shall deposit (he e churge in (he
Seeretary, Arunachal p

within a period of ope W

furm of bunk drafl drawn in fuvour ol the Member
rudesh State Pollution Control Board and payable at SBI, Naharlagun

veek (rom the date of issue withou! fail. It is further to notify that the unit
shall continue g be levieg EC as per the EC formula for non-compliance beyond the stipulated
date of 07.07.2021, 1) installation and operation of ETP/STI and submission of compliance
repon Lo the Board,

This issucs with the approval of Competent Authority.

/

(Koj Rinya, IFS)
Member Secretary

To,
The Manager,
M/s Hotel Pine Ridge,
Ganga, l1anagar.

Copy to:

The US to the Chief Secretary, Govt. of AP for kind information.
The PS to PCCF & Principal Secretary (E&F) Gowt, of AP for kind information,
The PS to PCCF (Envt. & CC) Gowt. of AP [or kind informatjon, Srav
The Member Secretary, CPCB Delhi Govt. of India for kind information,

The Deputy Commissioner, ICR for kind information,
The Superintendent of Police, ICR for kind information,
The Regional Director, Regional Direciorate, RDNE, Central Pollution Control Board
TUMSIR, Shillong for kind information. '

é; \/Ofﬁce copy.

2 I
N i

Wlpaen f o -
ﬁ. , T

.:,".\;- ouvn

M FS)
ember Secr
MEMEFQCSEcCIEHMF
Pormmon Conerel Boerd
Oepartmay 4 € wirorneat & Forest
Ma.vt gun, AP

LT Scanned by CamScanner
Bg‘st‘-a::\ e
Exec g Distrgh

m#°P
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i/\ e xure 1 3\(

Environmental ¢ ampensation imposed to the Holels operating without SLWABC
l(eaunent[Hﬂnt(STP)/Efﬂuent]reannentPlant(LIl’ \
SLNo. ' Name & Address of the unit Type ofunit "Remarks Ly
1 ! M/s Hotel DonyEP-oic;Asﬁo-lv(; "1 Rotel -
. _ 1 C-Sector itanagar e — ;
2 TMisvoelpvess T el [T 5
D-Sector Itanagar e ==
3 M/s Hotel Down land Hotel
_| Akashdep, Itanagar U —
4 M/s Hotel Pine Bridge Hotel
__1.Ganega, itanagar ] s ——
S. I M/s Hatel Greenland < Hotel |
. _ ; Ganga, Itanagar I e e ‘
6. M/s Hotel Blue Pine Hotel .
.. 1 Gangs, ltanagar —— e
7. T M/s AlS Ayo Hotel Hotel
o ' __i Ganga, Itanagar - e | .
8. ' M/s Hotel Trenzed (Cygnett Inn) Hotel
. __ 4 Vivek Vihar, itanagar ] _ —— ——{
9. T M/sS.C. Continental Hotel '
. ____+VivekVihar, Itanagar X I —
10. | M/s 3 D Hotel Hotel i
| Chandranagar, Itanagar ) | - —
11. | M/s Tsangpo Hotel Hotel :
VIP road, Itanagar _1|
12. | M/s Hotel Arun Subansiri Hotel |
Zero point, Itanagar !
"7 13. | M/s Hotel Todo Hotel |
Mithun Gate, Itanagar i
A wiﬁiM/s Hotel Benjamin Hotel |
| Papunallah, Naharlagun ) |
T T Is. 7 M/s Hotel Tosum Hotel l
| A-Sector Naharlagun |
" 716, | M/s Hotel Barapani Hotel
§ Barapani Naharlagun
17. ¢ M/s Hotel Rising Sun Hotel
Barapani Naharlagun
1 gm&el River View Inn Hotel
! Barapani Naharlagun
9. " M/s “Hotel Rajhans Hotel
Naharlagun i ,
— 50 [ /s Hotel Nemko Hotel !
Naharlagun ;
—; l——lr—Mmh; Ama Hotel “‘l
 Naharlogun__. Hotel
22, M/s Hotel Arunachal ]
t Naharlagun _ |
- -—Tﬁymmna Hotel o ]
€= ! SeLive Y
Naharlagun I B
33 m/s Hotel Toya Hate ‘ PSPC
T Naharlagun ..  Nehariagun
25 : M/S “Hotel Chandini Hotel
- Naharlagun X _— e e _:‘

Member Secretary
APSPCB, Naharlagun
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Foviranmental Compensation imposed (o (the Automohil: worlshops/Crarages

_— 1 4

k\ reyuse =1 tr /

Y

aperatge without Frlaent Treatment Plant (ET1) Sewape Treatment Plant (ST1P)

' NL N,

i
!
|

Nume & Address of the unit

R ENTS Neni Hyundai,
i Chandranagar, lanagar

M/s 1T Garage
6 KM ltanagar

M/s Chukhu Automobile,
Bage Tinali, Nirjuli

M/s DY Motors Maruti /_\-ri:-na.
Borum village, Naharlagun

M/s Nigla Nissan Automobile
Workshop, Nirjuli

M/s 't:aﬁﬁn Motors (Hyundai Wofkéﬁuﬁi
Modal village, Naharlagun

M/s ITA Ford,
Modal village Naharlagun

Clype of unit

Automobile
workshop

Automabile
warkshop

Automobile
workshop

workshop

“ Automobile
workshop

workshop

Automobile
warkshop

‘Automobile

Remarks

(Koj Ri

FS)

Member Secretary

APSPCB, Naharlagun

vember S j
et APSPCB
\% Naharlagun
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/ Averre L5

e ot '
/ ¢ z}RUNACHAL PRADESH STATE POLLUTION
IERERY .CONTROLBOARD:: ITANAGAR :

(X (

20 " [MONEY RECEIPT]

| o N ( 3
‘,i’ ' 9 ._r 2 ‘ oo )
*  No 5{5,7 ) | / Datel('(/b\z/v’z..]

Fd

RecelvedfromM/s HQ‘ f-/, Py 855

............................

Pay @rder v1dc No ....... g-é ‘{ D

Dtd. L{ / O?’ ;g?. lq,) .......... for the purposc(s) menuoned below :
Sl - ;’-‘Q \ v’{\ s _ ( PCI‘IOd Amm
No. | & D&ﬁmp uons Ca Trom “ To t

i | us#
2 . 2

Consenl fees (Rcd/Green/Oranqc)
" —

1.
2 Aulhorxzauquces T
L5350

" For Member Secrétary
APSPCB, Itanagar

N . TSR N C s
i RN B TR it
N O AR BT PPN -l P AR

Scanned with CamScanner

Scanned with CamScanner



" [ et €],

RUNACHAL PRADESH STATE POLLUTION
» ~ CONTROLBOARD: ITANAGAR

| — - '
S PR MONEY RECEIPT|

4 1"8'\% a [ - . }l
NO.cctereene *" Date. .'5 o3zl

DWJNJ

Pay Ordcr v deNg... .0 8784 7‘ .....................................................
Dtd....... H‘Oﬁ ................... for the purposc(s) mentioned below =
N * Descripti ' Pcnod v Amoxmt
\NO‘\ D%Cnghois 1 From To
1. \,Cnmrftcﬂm()mngc)
2
3. ‘,uocs-— :
4. A‘pphemmrftm—i T .
s |EC Fant . ‘ qu J00
6. . }
7. _
Tota) ' L LT -4
For Me @ clary
APSPC/IStamoar
s.awr!
e
N '.hlﬂ“““
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/\f)r)(")(f'“’ |

AR\IN/\(‘?II/\l,l’R/\l)l",SllS'l'/\'l'lil’()l,l,l,fll()N
" CONTROLBOARD : ITANAGAR
| MONEY RECIPT]
. / ————————

No......... sk, 1)‘,,LF{/677,/2@,’

/ l(uuvullA)m r‘{\\ ! \ . Pﬂg Ki" '\

AN Wf’ ’J\ ﬂ'\”‘. },./rfﬂﬁ_,dsumof

Z{QM? (KupL{Js ﬁIk)M) “’rj/ 3 "}11 i

.Jonly by Cash/Cheque/DID/

P ly()r(krw leNo o T D b l‘{"/ .............................
... U? [qf 2823, for the purpase(s) mentioned below :
SI. [T . Period '
Descriptions Amount
I_\’(_) e P I'rom To
L C -onsenl fees (Rul/(.r(,cn/()rdngt.)
_i__ Aullu rization Feeg
3. N(X
__51:__ Aﬁpln(. ation form
S EC Frx 2t
0. I-
= A
Total . e
ola - 2_ -2 D[ ,

, For Mermnber Secrela_ry
APSPC(B Ilanagar
A

13 ]
2
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[ /)7){}/’///#’(‘1 :‘i’_g
ARUNACITIAL PRADESH STATE POLIUTION
L CONTROLBOARD : TTANAGAR
D 1yey  [MONRYICHI

Date. .?.—,”.J.,JQJ%)..

/ ') [ b faesve e csensaliba
R 21D THa0. . (Rupees. .. Y @ s,
'é‘M"‘aL“’)A’\*A}%-) only by Cash/Chcquc/DM//
Pay Order vide NS 0 7/05/0 ....................................... |
INd 29 /J 7 ,90'1 | for the purpose(s) mentioned below ;

—
Sk S Period Amout
No. Descriptions From To
| Consent fees (Red/Green/Orange)
2. Authorization Fecs
1 NOXC
A Application form
5 G Gnporbalip ~ | —1— 92 750
0. [ ] i
7. [ i
|
Total 43, 750/ T

shiflid o for Mgﬁ@iﬁw

Book o - % 4 0 APSPCB, Itanagar )

pern®oocs  /
\t':"’*s"‘”"
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Eé}/;,;pzu/re -/ 9 \

/ : PR
/ v ARUNACHAL PRADESH STATE POLLUTION |

.+ #f . CONTROLBOARD:ITANAGAR
W/ s158 [MONEYRECEIFT] |
]l I 4 (f » Date 15}0?})’!

g

......... upeey.... e
J’“"U.‘l“""w ...... M/(‘? ........... ) only by CasWChcquc/b‘D?‘

Pay Order vide NO....c.ooovrrc e 0105'5 .............. S
Dtd....L 306720 ge# 2. {.... for the purpose(s) mentioned below :
Sl “ - ' Period Amount
No. Descriptions From To
1. | Consent fcg/(Rcd/Grccn/Om'ngc) R
2 Authoriz;(lon Fees .~ U a
e /- A
4. Apply’dlion form o v'q: &‘M 1 'A.“ &
S & — - | %b,250
6. . 4 1
7. 4
Total - o = 525'0
’ e W

AN/ t
For Me eTelary
PCB, ltanagar . -

o

oo vae
J e\
b\ we a\‘\ag““

W
yeo N e

°
o e gPC
Nu"‘ac' “ M
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RUNACHALPRADESH ST

[ ppexecce —20p

ATE, POLLLUTION
CQNTROL BOARD : ITANAGAR

5833 [ MONEY RECEIPT]
e (O LU

e 1807 )

Pay Order vide No .
pd....) 2 l 011202 for the purpose(s) mentioned below :
| IEL DéSCIiptions Fr-or];m?d To Amount
1. --Gmnmrmm;n/Orange)
2. —AuthtTization Fees
Lo
s | EC fenk: —1 |43 750
6. = )
7 —
Total | B30
. -/
For M t;er/‘:g-mry
AP_§B-€ , ltanagar
."V
\.«, g . “a\e wry
2 A0 \weST g P07
« S -,V\a“a‘ ge® wane??
(2® '

i

i

1o

i
75

——————— “‘:M
Scanred with CamScanner
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\ 2 ’,anauxz——gbéh

'ARUNACHAL PRADESH STATE POLTLUTION

S UNIRUIHUARD HANAQAR

Recejved [rom Mis.... J 4 (‘DM/ A S’{J-*""I

Nf\»"\'” AT \/r)o\\,c,, ......................... asumof

Rs.2-6. Zf . ( (RUPEES. oo
....................................................................... Yonly by C ash/Cheque/DDY/
Pay Order vide Ng......s 5 %7257'6 ..................................................
Dm\‘ﬁl[ﬁ/ﬂ?j .......... for the purpose(s) mentioned below
Sl - Period Al
S mount
No. Descriptions Trom To.
I Consent fees (Rcd/Grccn/Orangc) ‘ o
2. Authorization Fees '
3 NOC "
4. | Application form
S.
6. j |
2 S L
Total s ; %’2,%(

—

' "%%@'ary
i B(ft'anagar

J hY
‘v
4 ) .ﬁg‘(\%(\:(se‘i‘\
C
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j/\ npexLe ——224 {
‘( RUNACHAT PRADESHS TATE POLTUTION ‘
' - CONTROL BOARD : ITANAGAR
' ) [MONEY RECERT]
-) I L t—

/
NOG l)ulc;‘nkf:.z.‘..(./../)t’u

I\nu\ullmml\l\ O‘Uv{;/ \,KVCS \“e‘b‘)

.h)N(\V“ 5 {,\X ............... asum of !
Rs 2.5 "D ........... (I\u \‘c( LA \,c ....... Taarydn !
J Wl t& ».r,‘h((.J....:{ ( i .............. N )( ly by Cash/Cheque/DIY/
[\ UMLI_‘\I\‘\ 7(:."4%\‘{8(4 ...................................... i
Dl .,/\D/ OU) ..... Aor the purpose(s) mentioned below : }
SL o Penod
N s S Amount
‘\\_\_ 7 Deseniptions From To
| 1] Consem fees (Red Green Orange)
N Authote-ation Fees
3 NOC
4 ~.-({\3\Ii;.111\\|\ fom
.\. s N .
Dodlisdedigry—Fel 261SC
o [ N ol _ £
7. —— P
\ I - — L
lotal & t }5 [)I/ -
‘7\.‘1‘} TV U (/-_;’f\r
Ay " p1EY) ;M LE.va.cretary
| e APSPCB, ltanagar

I N
|

V
o
i '\‘-'“if\ “,5969““
0% o
s WE o et ~
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/\l(l‘NA(‘H/\I,I’R/\I)I“.SIlS’l‘RﬂTl*()Llll’l‘ION =
CONTROL BOARD : TPANAGAR
LY MONIY m_-i(jp'!l"|| .

NOean Date. 15}();17' '

,R':cc'\'vd‘l‘rpm A e

..... B{""A‘ N, Nk X '|3umof/

.............................
.................................................

Rs \Llj),?go(l{npu\ ...... Y W\LI’(WM\I ........ Ay

AW Thaaadad MG Yonly b
\ P 000 é (8]

Pay Order VIde NOL Wi, UL S O
D '3, O:'lbr' ........ for the purpose(s) mentioned below
N | o - Period
X Desenptions — - Amournt
No. P o From |© To
‘ e \ ﬂ ' /2 ]
. —p-Eemsent Ty TR GreeVOrnge !
AethorTION Toes _

Fl."rnppl ication form )
s | €0 Finr > ".':’i”"

= : 1
N

IFor l\rlcmb}.r‘ﬁ}/écrclary $e
LR W

APSPCB, ltanagar’

-~
2%
®
o

) o
29
‘S\ \"*"‘“a‘aé"f’“ et
2 \'\3\? t
p“\)‘\ﬁc’ N
e < -

iR
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[ 27 henire

-7\

' /\I\LJ‘\J/\CIIAI PRADLESI] SIATL POL.T. UllUN
- CONTROL BOARD : ITANAGAR

)5y (MONEYRICHI]
<l D
Nowl Date. hl:/m"/l.?.-

A Rccc'VLdlromM/s JHQ}(J S“—%’Y

I\?tewm

asumof
%Y-“( ’]c’

..... (Rupees.
é x “%My by Cash/Cheque/DD/
Ply om ide No.....03 th B
Did...1). / Q,l ,[ 2 b........for the purpose(s) mentioned below :
Sl ; Period

Descriptions Amount
No. | . P From | To
I Consent fecs (Red/Green/Orange)
2 Autherization Fees
3. | NOC
4. Application form
s F L3945
€ Chasgl 773>
. . 2
: - 7 |
Total Y - C -
n 3 56/ :
i
. ;
iy
For"‘dcmﬁel"Secretaly

APSPCB, ltanagar
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ARUNACHAL PRADESHS TATE POLLUTION
CONTROL BOARD : ITANAGAR

opnor  OMYRICHET] 'z,o/ / W
Date. &7 %

Received from M/s‘..}. OlL‘P ...... :b D "C/l'\au{ﬁa‘ n-

Al Pa\Y‘Q' agpum of

...y omly by CastvCheque/DD/

w;fﬁ" f‘;ff X
:):ilc»]mgm (Ps;)/?é?f ............ o) L"HL’]

Saead

............... for the purpose(s) mentioned below 4
! -
Sl - Period
No Deseriptions - ‘ Amount
: I'rom lo

1. Consent lees (Red/Green/Orange)

2, Authorization Fees

3| NOC

4. Application form

S

EC U«.m-?c-
7. v /

Total ' 7 6@% 0/

Al

,VV
e o Va
\'s} s\ \
g\qe ‘,\3\% \a@":,‘“
e e goore”
09‘ 0(\9(: 2 “Omb:PsPca
[ “o panere?”
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O ARUNACTIALIPRADISHTS (AT POT.

CONTROLBOARD  TTANAGAR -

2170

(\” lr Ru |vu|l‘n|nfrll H ',

R ¢ l{f oY (Rupx Q”
&a\« , ( V‘DF% wof 0
17,1905

I |y()ulsl V(Igr ).

R / Vil

| Mgy« By

‘I/,,/I,k

ate.

Y 117 D/

/,
/ /' ‘/[‘1 un}u[

j"' ’

m)y( ash/( hu]udl)l)/

...... for the pur[x».c(ﬂ) mentioned below

B Yoopr

]\:(l, Peeriptions l"m:numd Ta Amourt

I Consent fees (Red/Green/Orange)
..4)__ /\u}lhf_f:ﬂl[uﬂ Fees

3 NOX:

a Amllu aton for{n
:i, U i ¢ 26250

0. /

7. /'

Total LSOA/

S e

T ) Or° W APSPCB

Qz?\:“ac,‘(\a\ “ '::M"‘
N

/

'.,(/
For Member Sccrclary
APSPCB, Itanagar
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AN R IR DS STATES POIT. U’I’IOPT”' £
ol ONIROI BOARD: ITANAGAR

[MONITY i Crai]

h‘é '
78 D"LM/O?/S’G/
Rum |vu| !mln M/‘x %O‘d D ivegprger V

A 0\/\""& S itsumof ;
7,*7(7 ...... (Ru

{. ;Y..M ....... m £
cl...

nnly hy( i h/( hcqm/[)l)/ j
’ f’ay OldLerdL No.,.. J

ﬁ Dtd “y %/D‘l///],&)&/lorlhc pury usc(s) munumulbclow ’:‘
#

" Q. [ ! ' Period : 7
i N l)wun ll(ms . —1 Amount "y
) i No g P I'rom lo f
i .l | Cansent fees (Red/Green/Orange) | - ' ¢ P ,;:,
f ¢ 2| Authorization Fees . . ;5’
- [ 3 ['noc :
4. Application forin, e
. ,.‘
6_ 3 fi
Total
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ARUNACTIAL PRADESH STATE POLI.UTION
(()\JIROI BOARD lTAN/\(JAR

0\ ....................................................
Pay Oxuln ry
Dud... / .............. 2/ for lhc purposc(s) menuoned bclow ‘
NE . Period ‘
I)u nptions - Amount
No. P I'rom To
1. Consent fees (Red'Green’Orange) I
2 Authorization Fees ‘
k) NOC
A :\pplic\\(i‘lp t'gnn
s &0 Ul — 6150
6 / /
7. ;
Total :z,‘,l, {,,?

oer Secretary 4
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’\I\l '\J/\( HALPRADESH STATE POLLUTION
CONTROLBOARD : ITANAGAR
2157 MONLY RECEIPT

..... o) only by (‘ash/Chcquc/DD/

Pay ()ldurvxd No .......................... ﬁbl G g
l)l(l....].-,—.(b( sz/w ....... for the purpose(s) mentionqqt?el_owr:v ]

1:;(',_ .I:Z':SCFIPUOHS Fmrl;cnod To Amount
| i
__!'.~ Consent fees (Rv.d/(‘rcw/Omn_e) 'l

2, Authorization Fees B |

3. [ Noc - |
T— Application form ‘
Emy:

o

7.

i
|
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- ARUNACHALPRADESI STATTE POLLUTION
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‘)

M!}/ ................. {)\T\L 'ulmol
R%?«-b

de Order vide No.....

2\ )’7‘) |)mc.2;8/57//f?»—.2*“ '\

CONTROL BOARD : ITANAGAR |
[MONLEY RECEIPT] |

CL ived from S.. C,p(l(
R dl MJs ﬁ;}lﬂﬁ 4 A

Ls "T’
M) onl by Cash/C hcquc/l)l)/
S..t..g.s..s ................................................

I)l(!..%?%.d?. Morlhtpurposc(s)m(.nlooncd bclow ,
Sl / (/.,' A *_Period Amount ﬂ
No. Descriptions Trom To
l. Consent fees (Red/Green/Orange)
2. Autherization Fees
3. NOC
4, Application form
s |E( [ Lax(i5 2. 4252
6. L\ / ; /.
7. /
V
“Total 2.6 w Sof—
L

r Mcmber Sceretary
. APSPCB, ltanagar
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[ ﬁ nne€xurze “31?\

)
s

'CONTROIL BOARD :: ITANAGAR
[MONLY RECEIT]

g l&&b«» o - w/o%/m '

\h L
Rs .....

Pay Ordcrv (ej% ........................... 190.60 5 ...........................
Dud... / ...for the purposc(s) mentioned below :

D‘M& (gfpe ..... F;f|’7+ ¢~+\W~«""""“

Reccived from NM\A \ MY)P\OA M MOb

AN ”a umof

SL

No.

Period
From | _ To

Amount

Dcscnpnons

Consent fees (Red/Green/Orange)

Authorization Fees 3

NOC

Application form

eC — AR

Total : 4 LY TS0 |

ey o Fo er Seqretary
APSPCB, Itanagar
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GOVERNMENT OF ARUNACHAL PRADESH ' o 0<%
s ARUNACHAL PRADESH STATE POLLUTION CONTRO
BOARD PARYAVARAN BHAWAN, PAPU HILL, YUPIA ROAJ

NAHARLAGUN

APSPCB o

No APSPCB-353/2021/HNGT-EB/§pan Dated 2§ /03/202

To, B i
., Sri. Khogen Bui, Advocate SV == \
Guwahati High Court B
ltanagar Permanent Bench, Naharlagun
e-mail ID: khogenbui@gmail.com

Sub: Authorization letter for engagement as Legal Counsel on behalf of
Arunachal Pradesh State Pollution Control Board -reg.
Sir,
The Arunachal Pradesh State Pollution Control Board (APSPCB),
Naharlagun is pleased to authorize your good self for representing on behalf of
the Board and to file a litigation in Guwahti High Court, Itanagar Permanent
Bench. The Hotels/Automobile Servicing Centres/Health care facilities located
in Itanagar Capital Region (ICR) were issued several directions to install
Effluent Treatment Plant (ETP)/Sewage Treatment Plant (STP). However,
barring a few, all of them have failed miserably, despite reminders.

Therefore, you are requested to file a case against defaulting unit
located in Itanagar Capital Region (ICR) as per the documents provided tg your
good self. For any query, may kindly contact Sri. Jumli Kato, Scientist-B,
APSPCB (Mobile: 8787439097).

Further, it is to inform that, you will be eligible for professional fee as per
the prevailing professionat fees of the State of Aunachal Pradesh.

Yours sincerely,

[

iiem tary
A

Neharlagun

E-mail: arunachalspcb@amail.com, Website: www.apspcb.org.in
Ph. No. 0360 — 2005120, 2005121

i
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